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‘1. The Chief Post Master General,

3. The Superintendent of Post Offices,

CENTRAL ADMINSTRATTVE TRIBUNAL
ERNAKULAM BENCH

o.A;No;335/2001 §

Tuesday this the 29th day of May, 2001
CORAM | b
HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN
HQN'BLE MR. T.N.T. NAYAR, ADMINISTRATIVE MEMBER

M.Sobhana,

Extra Departmental Dellvery Agent,

Naduvattam PO, -
Kuttippuram, - :

‘

Malappuram Dlstrlct.. C ‘e« sApplicant’

(By'Advocate Mr;Mohan'Pulikkal). e

V.

‘Kerala Circle,
Th1ruvananthapuram.~

2. The Post Master General,
Northern Region,
Calicut.

Tirur Division, Tirur,
Malappuram District.

4. Union of India, represented by
: the Secretary, .
Minisry of Communications,

New Delhi Q. ! LY oReS

{By Advocate Mrs.A. Rajeswari)

pondenté

The application having been heard on 29.5.2001, the

Tribunal on the same day delivered the following:

' ORDER
HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN

The appllcant " who is working as- _Extra

Departmental Delivery Agent, Naduvattom, Kuttippuram has

w1thout con51der1ng her representatlon for tran

 filed ‘this application aggfieved that the: fespéndents'

sfer aﬁd

appointment to the post of Sub Post Master, Naduvattom dh'

'}the vacancy that wQuld be érising on the retir

ement of

opén market. Thé‘case of the applicant is j:'hatT

' the bresent incumbent on'3;6.2001 and have ta%eh steps

o . ‘ ‘ . . ' - .
for filling up this post by resorting' to recruitment - from

in terms

contd.....

M///“
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of the instructions contained in the letter ,of the

2,

Director General (Posts) dated 12.9.88 and the decision
of the Tribunal in OA 45/98 and other cas%s, the
respondents are bound to consider working E.D.Agﬁnts for
transfer to ED Posts which fall vacant in the same
recruitment unit before making resort to recruitmént from
open market. Finding that the chances of the apflicant
for appointment to the post of EDSPM would be defeated if
open market recruitment is resorted to, the appliant has
filed this application segkiné to quash Anne%ure.AG
notification and for a direction to the réspondents to
cohsider the applicant for appointment. by transfér as
Extra Departmental Sub Post Master, Naduvatta$> Post
Officevbefore resorting to recruitment from open market.

It is alleged in the application that the applicant has

‘épplied for such transfer by Annexure.A4 representation

dated 26.2.2001 and Annexure.A7 representation| dated
14.3.2001 and that she satisfies the eligibility criteria

for appointment to the post.

2. Though the counsel for respondents took time to

file a statement, no statement has been filed till today.

"The facté not disputed are that the Tribunal has been in

OA 45/98 and other cases decided thereafter held that if

an E.D.Post fall wvacant in the same station or %n the

-~

- same recruitment unit working ED Agents eligible and

|

suitable for appointment and eipress their willingness to
be transferred to that post the post should be filigdg by
considering such transfer and,only if working EDvAgents
who are willing Eare . found rto be ineligible or
unsuifable, recruitment from ' open market should be
resorted to. Director General (Posts) élso issued

instructions that before filling up of the vacancies in

contd....
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e ke

ED Posts the requests of working ED Agents for transfer
should be considered. Though the respondents have
issued a notification Annexure.A6 on 16.2.01 as the
vacancy would be arising only in June, 2001 Snd as- no
steps pursuant to Annexure.A6 has been taken, we are of
the considered view that interests of justice would be
met if the epplication is disposed of directing the
respondents to consider the request of the applﬁcant for
transfer and appointmeﬁt as Extra Departmental| Sub Post
Master, Naduvattom along with the requests of similar
working ED agents if any for such transfer and that
recruitment from open market need be resorted to only if
the applicant or other wofking ED Agents who have applied
for transfer are found unsuitable or ineligiblei

3. In the 1light of what is stated aﬁove, the
application is disposed of directing the respondents to
consider the request of the applicant for transfer and
appointment to the post of Extra Departmental S$Sub Post
Master,_ Naduvattom along with the requests of similar

working ED Agents if any applied for such transfer and

that open market recruitment need be resorted to only if

the applicant or other working ED Agents if any applied
for transfer gxe found»unsuitable or ineligible. No order
es to costs. |

| Dated the 29th day of‘May,-200l

.

: T
T.N.T. "NAYAR : A.V. HARIDASAN
ADMINISTRATIVE MEMBER ' VICE CHAIRMAN

(s) ’

T,ist of annexures referred to:

Annexure.Ad:True copy of representation dated 26.2.2001
submitted by the applicant to the third
‘respondent. : - o
Annexure.A6:True copy of Memo No.B3/Rectt/EDSO-14 dated

16.2.2001 issued by the third respondent.

Annexure.A7:True copy of the application dated 14.3.2901
submitted by the applicant to the third

respondent.




